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Madam,

THE GAUH ATI HIGH couRT AT GUWAHATI
(HIGH COURT OF ASSAI.4, NAGALAND, N4IZoRAI,4 AND ARUNACHAL PRADESH)

No .HC.VI t-r2312003il ool? IA
Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Mallika Dutta,
District & Sessions Judge,
Nalbari.

Dated Guwahati thc r,2024

Station leave permission.

Your letter No.DJNB/6815 dtd. 27.0g.2024

Yours faithfully,

<tk**

With reference to thc abovc, I am directed to inform you that your prayer forwith station leave permission, with the official vehicle, at own cost, from theafternoon of 28.09.2024 til the morning of 29.09.2024, has been granted. The nextsenror most Judiciar offrcer avairabre at the station wourd remain in charqe of your Court andOffice during your absence.
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MemoN .HC.V
Copy to.

1. Thc Project l\4anager, Gauhati Hiah Court.

lT. REGISTRAR (VI ILANCE)


